| TEM NO. 106A & B COURT NO. 8 SECTI ON

XIA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1726 OF 1999

S.D.O GRID CORPN. OF ORI SSA LTD. & CRS Appel | ant

(s)

VERSUS

TI MUDU ORAM Respondent

(s)

(Wth office report )

WTH S. L. P. (C) NO 5591 of 1999

(Wth prayer for interimrelief)

S.L.P.(C NO 9788 of 1998

(Wth appln(s) for c/delay in filing substitution appln.)

(Wth office report)

Date: 21/07/2005 These Appeals were called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE ASHOK BHAN

HON BLE MR JUSTICE S.B. SI NHA

For Appellant(s)

M. Raj Kumar Mehta, Adv.



For Respondent (s)

M. S.V. Deshpande, Adv.

Ms. K. Sarada Devi, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Del ay condoned. Substitution all owed.

After heari ng counsel for t he parties for

the Court reserved its verdict.

(Parveen Kr. Chaw a) (Kanwal Si ngh)

Court Master Court Master

sone

tine,



